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An 'Act to revive and 'continue"‘se‘cytion 8B ofi o

the Indian Tariff Act, 1894. N
WHEREAS it is expedient to revive and contlnue

the duration of section 8B of the Indian Tariff -

Act, 1894, which was added by section 2 of the

Indian Tariff (Améendment) Aect, 1902, but expired

in virtue of sub-section (2) of sectlon 1 of the latter =

Act, from the thirty-first day of August, 1908 ; It is

hereby enacted as follows :—

1. Section 8B of the Indw:n Tariff Act, 1894, is
hereby revived and continuned in force Wlth elfect
from the first day of April, 1904. ,

2 Sub-section () of section 1 of the Indian Tarlﬁ
'(Amendment) Act, 19 02 is hereby repealed.

Revival of
section 8B,
Act VIII,
1894,

Repeal of
section 1 (3),
Aot VITI,
1902,



